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DELIII LEGISLATIVE A3SSEMUILY
BULLETIN PuRT - II
(General informution relating to Assembly & other matters)
Moncday, May 08, 1995/vaisakha 18, 1917 (Saka)

No. 184

DETENTIOL AND RELBMASE OF MEMBINS

The following communication dated 5.5.95 addressed
to the Hon'ble Speaker, Delini Legislative Assembly, f£rom
tihie Deputy Commissioner of POllCG, New Delhi DlSuf“Cu, New
Delndi was received on 8th May, 1995 :- 3 :

"I have the honour to inforia vou that

S/sh. Puran Chand Yogi, Sat Parkash Rana &

ijoti Lal Sodhi, Hon'ble Members of Legislative
Assembly, Delhi alongwith their. othtr supporters

were detained under section 65 of Delhi Police

Act, 1978 for disoleying the lawsul directions

of Police from Teen Murti Marg (near Teen Murti House)
New Delhi at 1212 hours today i.es 5.5.95,

They were released at 1240 hours from the same
place, tne same de ils2e 535,95 °
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